
CENTRAL ADMINISTRATIVE TRIBUNAL 

CUTTACK BENCH, CUTTACK, 

\ 	 ORDER SHEET 

COURT NO.: 1 
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O.A./260/933/2016 	 TARAMANI RATH 
COUNTER BY R-3 FILED COPY 
SERVED, BUT 2ND COPY OF COUNTER M/O RAILWAYS 
NOT FILED 

ITEM NO:37 

FOR APPLICANTS(S) Adv. : 	 Mr. A. Nanda, Ld. Counsel. 

FOR RESPONDENTS(S) Adv.: 	 Mr. N. K. Singh, Ld. Counsel. 

Notes of The Registry 	 Order of The Tribunal 

C 	 Heard Mr. A. Nanda, Ld. Counsel for the applicant and Mr. 

o 	 N. K. Singh. Ld. Counsel for the respondents. Ld. Counsel 
for the applicant submitted that the relieved has already been 

3' 	 granted to the Pensioners and the O.A. has become 
infructuous and wants to withdrawn this O.A. Peission is 
granted. The O.A. is disposed of as infructuous. 

(DR. VIYUNJAY 	 (SUSHSANTAKU TNAIK) 


